VINOD ZUTSHI LAW ASSOCIATES is a Law Firm, registered in the name of Mr. Vinod Zutshi, IAS (Retd.). The address of this Business Establishment is   C-31, Ground Floor, Panchsheel Enclave, New Delhi-110017. 

VINOD ZUTSHI LAW ASSOCIATES, with Mr. Vinod Zutshi as Occupier/Employer, is providing Legal Services, as Advocates, Legal Consultants and Legal Advisors in the following areas:- 

1. Service matters and Service rules falling under Jurisdiction of Administrative Tribunals. 
2. Arbitration and Conciliation 
3. Election Laws (Representation of Peoples Act 1950 and 1951) including Election Petitions, Legal Issues related to election expenditures, Electoral Rolls and Disqualifications. 
4. Civil Laws 
5. Business Laws including Laws related to Business regulations viz. competition Act; Insurance Act etc. 
6. Intellectual Property Laws 
7. Taxation. 
8. Legal Matters related to Debt Services Tribunals 
9. Labour and Industry Laws. 
10. Land Revenue and Tenancy Laws 
11. Consumer Laws, and 
12. Environmental Laws.

Vinod Zutshi, an IAS officer of 1982 Batch belonging to Rajasthan Cadre has 35 Years of leadership experience in Public Policy & Administration, with long experience and exposure in the fields of Tourism, Elections, Education and Management. 

He held important and responsible positions during his long career in Civil Services and Management. He served as Secretary, Ministry of Tourism, Government of India between 2015 to 2017. Earlier, in his career he held key positions of Secretary, Ministry of Culture, Govt. of India; Deputy Election Commissioner in Election Commission of India; Chief Electoral Officer, Rajasthan; Secretary, Tourism, Govt. of Rajasthan; Secretary, Civil Aviation, Govt. of Rajasthan; Secretary, Education (Elementary, Secondary, Higher and Sanskrit), Govt. of Rajasthan; and Secretary, Cabinet Secretariat, Govt. of Rajasthan.

An Alumni of Harvard Kennedy School (Harvard University) and MBA from Faculty of Management Studies, Delhi University, Vinod Zutshi has successfully applied Management Tools & Techniques in the field of Administration. His LLB Degree from Delhi University has been beneficial to apply legal perception of all issues related to Administration & Management. With “Public Policy & Administration” as his core strength for having worked in State Govt. and Central Govt. for 35 years at all levels. 

Vinod Zutshi is an Advocate enrolled at Bar Council of Delhi. He qualified LLB from the Faculty of Law, University of Delhi, one of the Top 5 Law Institutes of India. Zutshi, has also applied Law & Legal Provisions throughout his career in Indian Administrative Service. He has presided over Revenue & Criminal Courts (Both original & Appellate) while serving as Judicial Magistrate-II; Sub Divisional Magistrate; Collector & District Magistrate. Zutshi has also handled and applied Election Laws, viz Representation of Peoples Act & Conduct of Election Rules and has acted as an Appellate Courts under the RPA Act & Rules during his 6 years tenure as Dy. Election Commissioner in Election Commission of India and during 1½ years as Chief Electoral Officer in Rajasthan Election Department. 

Vinod Zutshi, Advocate, is the Occupier/Employer in the Law Firm “Vinod Zutshi Law Associate” having its principal establishment at New Delhi. He is based in New Delhi and also operates from Jaipur, Rajasthan. Vinod Zutshi is a Good Orator and is fluent both in English and Hindi.
